219 Re. Flood Situation
in Malda Distt.
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MR SPEAKER : We will send it to
the paper concerned, Afier that, if they
express regret, [ will pass it on to shri

maurya. Otherwise, we will take it up
agada.

12.55 hrs.

RE : FLOOD SITUATION IN

MALDA DISTRICT

SHRI DINESH JOARDER (Malda): Sir,
I want to draw the atiention of government to
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the flood situation in the dlstrict of Malda.
Malda in North Bengal is under flood waters
for the last fifteen days. About a million
people have been affected by the flood
and 10 lakhs acre of land with standing
crop has been submerged. Sixteen lives
have been lost and hundreds of cattle and
thousands of houses have been washed
away. Yet, no relief work has been under-
taken and no attempt has been made to
save the people from drowning and devasta-
tion. I want the Minister concerned to
maks a statement and, if possible, there
should be a full discussion on the problem.
The Government seem to be a callous to
this situation, The Prime Minister visited
the flood-affected areas of Bihar and UP but
she did not go to West Benal, not to speak
of Malda, 1 do not know whether it is for
political reasons. Similarly, Shri Siddhartha
Shankar Ray, the Ruler of West Bengal,
instead of visiting the flood-affected areas
and helping the poor in their distress, is
conspiring against the struggling people of
West Bengal. 1 want the Minister to make
a stalement.

MR. SPEAKER : As I

told you, we
have fixed a debate over it.
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The Minister will take note of this fact
also and he should come out with a state-
meant on the day the debale is held.

12.57 hrs.

RE : DISCUSSION ON
SOVIET TREATY

INDO-

SHRI P. K. DEO (Kalahandi) : Sir, the
discussion on the Indo-Soviet Treaty should
not be disposed of in three hours. It should
be given at least five hours. The discussion
under rule 193 may be taken up tomorrow
or the day after. That is the fecling of the
entire House.

MR. SPEAKER : I have heard him,
I will consider his suggestion.



